
THE GAUHATI HIG H OURT AT GUWAHATI
(H!GH COtJR'.r OF ASSAM, NAGAI.AND, MIZORAM ANI) ARUNACHAL PRADESH)

NO. HC. VIr-10ol2022l 27sgl A

From Shri Saptarshi Garg,

It. Registrar (Vigila nce),

Gauhati High Court,

Guwahati.

To, Smti Sangeeta Gogoi Bora,

Presiding offrcer, Industrial Tribunal,

Dibrugarh.

Dated Guwahatithe 2* March,2023

Sub: Station leave permission.

Ref:' ITD.O1120231327 dated 28.03.2023.

Madam,

With refcrence to thc above, l am directed to inform you that you

have been granted (i) station leave permission from the morning of

06.04.2023 till the morning of 10.04.2023 and (ii) station leave permission

from the morning of 13.04.2O23 till the morning of 18'04.2023. The District

& Sessions Judge, Dibrugarh and in her absence the next senlor most ludicial offlcer

at the station would remain in charge of your Court and offlce during your absence.

Yours faithfully,

eL/-
JT. REGTSTRAR (VTGTLANCE)

Memo NO. Hc. vrr-100/ 2022 I 2759-27 50/A. dated 2) - ot'2o2 3

Copy to

RI4- VI

1. The Distflct & Sessions Judge, Dibrugarh.

arl. fnc Pro;cct l'1araqer, Gauhat Htqh Court


